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FIFTffiiIIII KRAI.A LBffiII.ATIYE ASSHVIBLY
SECOND SESSION
BI,LLETIN - Pi{RT tr

86 July 2@1
No.48

Ttw ScMtb d Ballot b &tafriregiuity d lthaMx Eiuiag Nti@
fc muiog mtias fq bave a indrc kiuab LIfus' B1IIB d

fc indrciry Priv* *tmfus' Resoht*n

Members are hereby informed rhx the days allotted for Fansacting hivate

Members' Business are on 23d & 306 dluly and 66& l36of Augu$ 2ml as

p€r the Calendar of Sinings of the Secord Session of the Fifteenth K€rala

l-egislative Assembly. The Private Members' Business will come up in srrch a

manner that the business relating to Private Members' Bills and that relating to

Private Members' Resolutions shall be taken up for discussion on altemate

Fridays commencing with dle business relating to Private Members'Bills as p€r

Direction No.l5 of rhe Honble SPeal(€{ dated los May , 1993. As such, dte

business relating to Privat€ Members' Bitls will come up on 23d of July and

6'h August of 2fi21 - 'fil€ relative plEcedence of Membe e ided to move Bilts

on $e alloued day will be deErmined by ballot. The last date for giviog notice

for Bills {with copy of Bills) and the date of ballot is as shown in tlte table below.

sl.
No

Date of discussion of
Private Members' Bills

Dare of Ballot

l

I

I

l
2

2U21 Jldly 23
Friday

2O2l August 6
Friday

2fi21 IuJy 12

Monday

Wzl Jtiy 2l
Wednesday

202l.July t5
Thursday

-2or1 J/oty 29-
Thunday

Ilst date for giving
notice for Bills to be
included in the Ba-llot
(With Crpy of Bills)

I
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As per fte Dirccrion mentioned in pre-pai4 the business relating to privarE

Membss' Resolutions ryill come up on 3@ of ruly and t3b of August 2021.

The relative precedenc€ of Members enrjtled to move resolutions oll the alloucd

day will be determined by ballo(.

The Members who secure tte first lhree plac€s in the ballot for resolttions

may give notice for olle rcsolution each. The last day on which notice is to be

giyen for including the names of Members in the ballot, the dare of ballot and the

date before g,hich a Member who wins in the ballot has to give notic€ for the

resolutions are as shown in the table given below.

Date of discussion of
Private Members'
' Resolutions

2021 July 30
Friday

Last date for
giving notice
for names to

be included in
the Ballot

fr21 luly 19

Monday

2021 AuBust 2
Monday

The ballot to determine the relative precedence of Private Memb€rs' Bils

ard R€solutions wilt be held in the Officc of fte Deputy Secrerary, L,egislation

(Room No.40E, Assembly Building) at 4.0O pm on the dares mentioned in the

above Ebles.

S.V. Umikishiun Nair,
Sesetary.

sl.
No

Date of Ballot

Date before
which notice
of resolution

has to be given
by Members

getting priority
in the Ballot

X2l July 2l
Wednesday

2fr21 hrly 23
kiday

a 2021 August 13

Friday
Z)21 August 4

Wednesday
2O2l August 6

Friday

I


